Government of India
Ministry of Finance
Department of Revenue

LOK SABHA
UNSTARRED QUESTION NO. 2148
TO BE ANSWERED ON MONDAY, DECEMBER 02, 2019
AGRAHAYANA 11, 1941 (SAKA)

DIVERSION OF UNUTILISED CESS
2148. MS. RAMYA HARIDAS:
Will the Minister of Finance be pleased to state:

(a) the details of the amount of cess collected by Government during the last five
years and the current year, year-wise;

(b) the amount of cess, out of cess collected that remained unutilised during the said
period, year-wise;

(c) whether the unutilised cess so collected for specific schemes like Swachh Bharat
were being diverted for other purposes and schemes;

(d) if so, the details thereof; and

(e) if not, the status of the unutilised amount of cess at present?

ANSWER
MINSTER OF STATE IN THE MINISTRY OF FINANCE
(SHRI ANURAG SINGH THAKUR)

(a) to (e): The amount of cess collected and utilized thereof, during the last five years
and the current year is at Annexure. The accounts of the Union Government for
2018-19 are still under finalization. However, information on estimated collection of
cess in RE 2018-19 and BE 2019-20 is indicated in the Annexure. Further, the
amount of cess released to specific schemes through dedicated reserve fund
depends on the absorptive capacity of the Department to spend in a year.
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The statement showing collection and utilisation of various Cesses

iy e Cess collection during the lastyears ol X . Uthefion ﬁausmwmm.ﬂwmnrn Fund) IR BT K
2 m i ol St T S T it Sl B s i X ceole )
S Head | 201415 | 201516 | 2016-17 | 2017-18 | RE18-19 | BE19-20 Fund 201415 | 201516 | 201617 | 2017-18 | RE18-19 | BE 1920 |
v;:.ni & uucation Cess (abolished on excisable Tv
_ws.z 24218.99| 18782.66! 20219.88| 21117.31; 30479.96] 34738.00|Prarambik Shiksha Kosh -w~w.p.mm 19298.16| 19732.47| 19139.80| 25227.90| 2892011
'Secondary &Higher Education Cess (abolished on | Madhyamik and Uchhatar Shiksha o :
excisable goods) Lol 11959.50|  9240.37! 10028.19| 10538.80| 19944.49| 21391.00|Kosh .| 12608.98| 1446005
Clean Energy Cess (abolished) 5303.46| 12675.60| 26117.25| 11463.43 2.83 0.00!Clean EnergyFund - 470000,  100.00] 6466.75| 5442.77
AT excise dutieson ._”__“nou-_.ﬂo_ﬂ__. o e s wwwwwmwm : e 113000.00 | 127015.00 |Central Road Fund 25777.94| 43175.10| 51853.58 5852563 103987.00| 117848:83
National Calamity Contingent Duty* joboiished on | {Nationai Disaster Response Fund/ -
excisable goods) g et e w..Ww.mm 517293 6426.20 . 293844 mw.nlolo% n’g 8_23.3-_ Calamity Contingency Fund 3460.88) 718048  6450.00 366000  2315.00| 248000
Cess on Sugar (abolished) | 56495 1008.49] 288161]° 79340 835! Sugar Development Fund TR A I
Cesson Feature films e 34 4.13 0.86 s Cine Workers Weifare Fund LS, Hwﬂl 1881 L e A0
Cess on Iron Ore (abolished thro' Fin Act, 2016) 16.16 15.84 7.52 0.01
Cess on Lime stone & Dolomite abolished) | 31.73| 3083 1082 RO BIRONE ek sl @ et i T i 4 L TN
Cess on Beedi (abolished) SNy as021]  1Medy 19671 3260  002]  [Beedi Workers Welfare Funds 155.93 Sk S P i
Cess on Exports e i _1179.06| -529.01]  177.21 .| _ 280.00] 31500 o N
| Cess on coke & Coal (abolished) o 597.24|  610.67|  640.04]  32330| 200 0.00 il AR . R
Cess on Jute (abolished) 285.21] -99.24) 9607 2271 MR L A .
|Cess on Tea (abolished) | 57.38 60.12 62.28 15.55 3 o Dl e o
Cess on Copra ian 0.03 000 o021 0.07 s e sty B bk I TR,
[ Cess on Oil & Oil Seed T 5.76 0.03 0.34 T R e 5  alm
Cessoncotton T ooal 00al o001 oo & ool il B
HandloomCess % ... 003 0.02 | 003 e T 1) e
Cess on Salt (abolished) i 433] 39 091 4R e ] , g
GST Compensation Cess | ..| 62611.59| 90000.00] 109343.00|GST Compensation Fund ... 56146.00 51735.00| 101200.00
[Cess on tobacco (abolished) 8 H 0.44 038~ 042 0. I T*ltis presumed that receipts fromcess | R i L4 SO SR
nﬂuw on Rubber (abolished) 104.99 ‘ “100.23 102.30 90.81 10.00 0.00{0n lime stone and dolomite and cess on Y . it oy - =
Cess on Crude Oil i 14655.05! 14310.69 12618.31| 13579.21| 19000.00| 21000.00| ironore are transferred to Mines | — o
Cess on Coffee 072  0.02 1.10 0.05 Welfare Funds L2
Cess on Paper = 66.64 68.86 72.13 19.46 i E e .
Cess on Straw Board Ind 0.10| 0.6 0.03 0.02 i i T P
Cesson Vegetable Oils 0.04 0.01 -0.10 ) oy iy Yo
Cess on Automobiles (abolished) 370.35 386.36 408.55 96.42 0.08 ..
Cess on Textile & Textile Machinery (abolished) 129 109 2.31 047 i |l
Cess on Matches 0.011 0.07 0.05 -0.13
Cess on Other Commodities 191 5571 624 197 Other Development & Weifare Fund 175.32 179.16
Receipts from Cess on other Acts . ° 5.57 9.53 3.19 050, . 0.0 A I o
Krishi Kalyan Cess 0.00 0.00{ 8379.15| 4266.84 370.00 0.00|Krishi xu_ﬁ: Kosh Not in operation 8379.16| 8916.39 . 4
Infrastructure Cess a0 0.00 0.00 3917.65 903.90 6.88 obo_w:-a» Infrastructure Kosh Not in operation 314.00 i
Swachh Bharat Cess (abolished) - Notlevied  3925.74| 12475.39] 4289.63 240.00 E_#urii Swachhata Kosh Notinoperal 2400.00{ 10000.00;  3400.00
Receipts under Water (Prevention and Control i _ =
af .Iuml.n..ﬂu.— ﬁﬂuu At _sn"nahr.n.....m_ n il 25122 i 232.207 N“&WM\.« i ‘Hnn oC .20 0.00 r1evenivi and cunniivi ol Waier Fuilully  251.22 24257 145.04 L
[Research & Development Cess (aboishes) | 906.78 914.81| 1187.24] 19141 0.00 0.00 e D
_mB-_._ Total OB | 89117.12| 136629.96] 178594.74| 216603.16| 275660.31| 316286.00 Grand Total 57733.46| 73965.88| 105654.41| 155230.59| 195873.88! 264908.99




